IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :25-06-2025

25.06.2025

Date

BLAPL- SANTOSH KUMAR
11/2025(25.06.2025 5626/2025 MAHANTY Order Dtd. 2025-06-23
WP (C) - o WRIT
13/2025125.06.2025 14111/2025 SUVENDU BARIK Order Dtd. 2025-06-23 BRANCH-
WRIT
WP (C) - COURT NO. o BRANCH
14/2025125.06.2025 13689/2025 P. K. DASH > OLD Order Dtd. 2025-06-23 (DIVIST
BENCH-1
CRLMP- COURT NO. WRIT
17/2025125.06.2025 663/2025 H. K. PATRA > OLD Order Dtd. 2025-06-19 BRANCH-
ABLAPL- JAYAKRISHNA COURT NO.
18/2025125.06.2025 7041/2025 |MOHAPATRA 19 Order Dtd. 2025-08-06 BAIL-2
] WP (C) - COURT NO. P
50/2025125.06.2025 7891/2025 SATYA RANJAN PANI 6 Order Dtd. 2025-07-22
) CRLMP- COURT NO.
52/2025125.06.2025 283/2025 B. BEHERA 5 Order Dtd. 2025-07-21
) CRLMP- COURT NO.
54/2025125.06.2025 606/2025 A. MOHANTY 5 Order Dtd. 2025-06-23
i BLAPL- COURT NO.
55/2025125.06.2025 6625/2024 A MOHANTY 5 Order Dtd. 2025-06-23
) CRLA- COURT NO.
56/2025125.06.2025 20/2025 SRINIBASH MOHANTY > OLD Order Dtd. 2025-06-23
i BLAPL- COURT NO.
57/20251(25.06.2025 5606/2025 PK MOHANTY > OLD Order Dtd. 2025-06-23 |BAIL-2
i BLAPL- COURT NO.
58/20251(25.06.2025 5623/2025 M R SAHOO 5 OLD BAIL-2
i BLAPL- COURT NO.
59/2025125.06.2025 5655/2025 RK BARIK > OLD Order Dtd. 2025-06-23 BAIL-2
) BLAPL- COURT NO.
50/2025125.06.2025 5629/2025 RK BARIK > OLD Order Dtd. 2025-06-23 BAIL-2




i WP (C) - COURT NO. o
51/2025(25.06.2025 | coo0 ) oo H. K. PATRA e Order Dtd. 2025-07-21
i BLAPL- COURT NO.
52/202525.06.2025 |00 0,0 [RK BARIK i Order Dtd. 2025-06-23 [BAIL-2
i BLAPL- COURT NO.
53/202525.06.2025 |0 00,0 (B RANA P Order Dtd. 2025-06-23
i BLAPL- COURT NO.
54/2025|25.06.2025 | "0 o |PANCHANAN PANIGRAHI P Order Dtd. 2025-06-23
i BLAPL- COURT NO.
57/202525.06.2025 | Sog 0o BR SENAPATT e Order Dtd. 2025-06-23
i BLAPL- COURT NO.
9/2025|25.06.2025 | o0g 0o BR SENAPATT e Order Dtd. 2025-06-23
WP (C) - COURT NO. s
0/202525.06.2025 |1 000 0o R. K. DEHURY e Order Dtd. 2025-06-24
BLAPL- COURT NO.
/1/2025|25.06.2025 |70 ) 0o BR SENAPATI oc Order Dtd. 2025-06-23 [BAIL-2
BLAPL- COURT NO.
/3/202525.06.2025 | o000, |S BARIK g Order Dtd. 2025-06-23
WP (C) - COURT NO. s
4/202525.06.2025 |, 000 o0, c [R. K. DEHURY oc Order Dtd. 2025-06-24
BLAPL- COURT NO.
/5/202525.06.2025 | 'oo' o, [HK PANDA oc Order Dtd. 2025-06-23
BLAPL- COURT NO.
6/202525.06.2025 |00 000 R SETHI e Order Dtd. 2025-06-23
BLAPL- COURT NO.
/7/202525.06.2025 | _ /00,0 |G SAHOO b Order Dtd. 2025-06-23
BLAPL- COURT NO.
/8/202525.06.2025 | _ /000 c |G SAHOO b Order Dtd. 2025-06-23
WP (C) - COURT NO. o WRIT
9/202525.06.2025 |1 o0 00,0 [R. K. DEHURY e Order Dtd. 2025-06-24 |oooo o
BLAPL- COURT NO.
30/202525.06.2025 |01 /o0, [BR SENAPATI b Order Dtd. 2025-06-23 |[BAIL-2
WP (C) - COURT NO. o WRIT
31/202525.06.2025 |00 o0, c [R. K. DEHURY > oLD Order Dtd. 2025-06-24 | oo .
BLAPL- COURT NO.
32/202525.06.2025 |0, /0o P BEHERA > oLD Order Dtd. 2025-06-23
WP (C) - COURT NO. o
33/202525.06.2025 | 000 00,0 [R. K. DEHURY > OLD Order Dtd. 2025-06-24
WP (C) - COURT NO. s
34/202525.06.2025 |7 000 o0, [R. K. DEHURY > oLD Order Dtd. 2025-06-24
WRIT
WP (C) - COURT NO. o BRANCH
35/202525.06.2025 | on0 o0, [R. K. DEHURY 5> oLD Order Dtd. 2025-06-24 | oo/,
BENCH-2
WP (C) - COURT NO. o WRIT
36/202525.06.2025 | oo 0000 R. K. DEHURY > oLD Order Dtd. 2025-06-24 | oo .




WP (C) - COURT NO. s WRIT
39/202525.06.2025 | 0015 50,5 |H K MOHANTA p Order Dtd. 2025-06-23 |oono o
BLAPL- COURT NO.
0/202525.06.2025 |-y 00,0 [B P TANGA c Order Dtd. 2025-06-23
WRIT
WP (C) - COURT NO. o BRANCH
2/202525.06.2025 |1 0/ 00,c R C MUDULT > OLD Order Dtd. 9999-12-31 [ Jru .
BENCH-1
CRLMC- COURT NO.
13/202525.06.2025 |70 0, [BALARAM SINGH > OLD Order Dtd. 2025-06-23
WP (C) - COURT NO. o
94/202525.06.2025 |, /0000, |T SWAIN 5 OLD Order Dtd. 9999-12-31
CRLMC- COURT NO.
5/202525.06.2025 | g0 o0, [BALARAM SINGH > OLD Order Dtd. 2025-06-23
CRLMC- COURT NO.
6/202525.06.2025 |70 o0, |S N GAYA > oLD Order Dtd. 2025-06-23
CRLMC- COURT NO.
97/202525.06.2025 |70 00,0 |S N GAYA 5 OLD Order Dtd. 9999-12-31
WP (C) - COURT NO.
8/202525.06.2025 |1 oo o0, o |T SWAIN > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. o
19/202525.06.2025 | oot 0o 1S K NAYAK > oLD Order Dtd. 9999-12-31
CRLMC- COURT NO.
)0/202525.06.2025 |70\ "0" 0, o [BALARAM SINGH > OLD Order Dtd. 2025-06-23
CRLMC- COURT NO.
)1/202525.06.2025 |77 ", [BALARAM SINGH > oLD Order Dtd. 2025-06-23
BLAPL- COURT NO.
2/202525.06.2025 |0 [ 0o MANAS RANJAN DHAL > oLD Order Dtd. 2025-06-23 |[BAIL-2
CRLMP- COURT NO.
)3/202525.06.2025 7007 (o |BALARAM SINGH 5 Order Dtd. 2025-07-24
WRIT
WP (C) - COURT NO. e BRANCH
)4/202525.06.2025 | o000 o0, o (CHANDRAKANT KHATUA 1 Order Dtd. 2025-07-22 [ Jro oo
BENCH-2
CMP- COURT NO.
5/202525.06.2025 | 0,0, [BADRINARAYAN PANDA 3 OLD Order Dtd. 2025-05-06
WRIT
WP (C) - COURT NO. el BRANCH
)6/2025|25.06.2025 |72 ) 0o [BADRINARAYAN PANDA 3 OLD Order Dtd. 2025-05-06 | /' o,
BENCH-2
WP (C) - COURT NO. s WRIT
7/202525.06.2025 | o000, [DEBENDRA LALA 3 OLD Order Dtd. 2025-06-23 |ooo o




WP (C) -

COURT

NO.

8/2025(25.06.2025 70 )7 Is pas oy Order Dtd. 2025-06-20

WP (C) - COURT NO. o WRIT
9/2025(25.06.2025 120507 s pas S Order Dtd. 2025-06-20 il .

WP (C) - COURT NO. o WRIT
0/2025(25.06.2025 " )T IRk BARTK S Order Dtd. 2025-06-20 |0t

WP (C) - COURT NO. o
13/202525.06.2025 [ )7 |M pAs oy Order Dtd. 2025-06-20

WP (C) - COURT NO. o
14/2025(25.06.2025 [0 L7 1B SAHOO S Order Dtd. 2025-06-20

WP (C) - COURT NO. o
5/2025(25.06.2025 10117 1B SAHOO oy Order Dtd. 2025-06-20

RSA- COURT NO. SECOND
16/2025(25.06.2025 [0 |s K BISWAL - Order Drd. 2025-08-04 |>oo°0

WRIT

WP (C) - COURT NO. o BRANCH

17/2025(25.06.2025 70 L7 |IINURANT - Order Dtd. 2025-06-20 |\ noC0,
BENCH-1

WP (C) - COURT NO. o WRIT
18/2025(25.06.2025 10 517 |JR BEHERA - Order Dtd. 2025-06-23 |o0®

TRP (C) - COURT NO. o
19/2025(25.06.2025 X000 |akaaND - Order Dtd. 2025-06-23

TRP (C) - COURT NO.
) — —
0/2025(25.06.2025 [0 1007 1B sAMAL - Order Dtd. 2025-06-23

TRP (C) - COURT NO.
) - -
1/2025(25.06.2025 |12 0)° IDILLIP SAMAL P Order Dtd. 2025-07-21

TRP (C) - COURT NO.
) - -
02/2025125.06.2025 62/2025 DEBASHISH PRADHAN 14 Order Dtd. 2025-07-28

CRLREV- COURT NO.
) - -
3/2025(25.06.2025 S8 FRTC K RATH oy Order Dtd. 2025-07-18

CRLMP- COURT NO.
) - —
4/2025(25.06.2025 |7 U0C | BRAHMANANDA SAHOO SO Order Dtd. 2025-06-23

CRLMP- COURT NO. WRIT
) - —
5/202525.06.2025 (o M0 ksHITISH ; Order Dtd. 2025-07-22 iAot .
)6/2025 |25.06.2025 | CRLME” BYOMAKESH TRIPATHY COURT NO. o Ger Dtd. 2025-06-23

284/2025 2

CRLMP- COURT NO.
) - —
7/2025(25.06.2025  |S0UPC s K NAYAK ; Order Dtd. 2025-06-23

CRLMP- COURT NO.
) - —
8/2025 25.06.2025 S0 U0 IBYOMAKESH TRIPATHY ; Order Dtd. 2025-06-23

WP (C) - COURT NO. WRIT
) - —
9/2025(25.06.2025 (oo o)° o K JENA e Order Dtd. 2025-04-30 |1°0°




MISC.
30/2025 25.06.2025 L2007 BIKRAM BEHERA COURT NO. o der Dtd. 2025-06-23 |APPEAL
53/2025 25
SEC.
WP (C) - COURT NO. o WRIT
31/202525.06.2025 13353/2015 M/S.ANUP KU.BOSE o5 Order Dtd. 2025-06-24 | oo
WP (C) - COURT NO. o WRIT
12/2025(25.06.2025 101017 K K MOHANTY o Order Dtd. 2025-06-24 |0t -
WP (C) - COURT NO. o WRIT
13/202525.06.2025 ¢, 50 7 ¢ BARAL e Order Dtd. 2025-06-24 |nh-C .
WP (C) - COURT NO. o WRIT
34/2025(25.06.2025 11000 [P NAYAK e Order Dtd. 2025-06-24 |noo®
WRIT
M/S.BIRAJA PRASANNA
35/2025 125.06.2025 |"E ()~ DAS, J.S.MAHARANA, COURT NO. o Ger Dtd. 2025-06-23 |CRANCH
4195/2016 | o0y I 5-TEIARE 25 (DIVIST
: romeT BENCH-2
WRIT
WP (C) - COURT NO. o BRANCH
36/2025(25.06.2025 ;0 5)° | moHANTY e Order Dtd. 2025-06-23 |\p ord
BENCH-2
WRIT
WP (C) = COURT NO. _ _ BRANCH
37/2025 25.06.2025 170200 H K MOHANTA - Order Dtd. 2025-06-23 |\ rurc
BENCH-2
CRLA- COURT NO.
38/2025 25.06.2025 [0 |6 B SINGH o Order Dtd. 9999-12-31
MISC.
39/2025 |25.06.2025 L2007 SARAT SWAIN COURT NO. o Ger Dtd. 2025-06-23 |APPEAL
53/2025 20
SEC.
WP (C) - COURT NO. -
10/2025 25.06.2025 " )" IR C MUDULI . Order Dtd. 9999-12-31
CRLMC- COURT NO.
11/2025 25.06.2025 |- 00 BR SENAPATT . Order Dtd. 2025-06-23
WP (C) - COURT NO. L WRIT
12/2025 25.06.2025 "0 =07 ek JENA e Order Drd. 9999-12-31 1870
CRLMC- COURT NO.
13/2025 25.06.2025 (4050 A K PANDA - Order Dtd. 9999-12-31
CRLMC- COURT NO.
14/2025 25062025 [Tolo (T KAMILA . Order Dtd. 2025-06-23
WP (C) - COURT NO. o
15/2025 25.06.2025 11007 T SWAIN - Order Dtd. 9999-12-31
BLAPL- COURT NO.
16/2025 25.06.2025 oo o RK MALLICK . Order Dtd. 2025-06-23
CRLMC- COURT NO.
17/2025 25.06.2025 S C0F0  IGANESH SAHOO - Order Dtd. 2025-06-23
WP (C) - COURT NO. o
18/2025(25.06.2025 1o =07 b P chUL - Order Dtd. 9999-12-31
19/2025[25.06.2025  |CRLMC- R K BARIK COURT NO. [order Dtd. 2025-06-23 |CRIMINA




11988/2025 | 15 MISC
WRIT
X WP (C) — COURT NO. BRANCH
1/2025(25.06.2025 01207 |7 LENKA . Order Dtd. 2025-06-24 | Lo,
BENCH-1
_ CONTC- COURT NO.
2/2025(25.06.2025  |C1UFC  |SANGRAM DAS . Order Dtd. 2025-06-20
X CRLREV- COURT NO.
3/2025(25.06.2025 | C5ERT [P K MOHANTY . Order Dtd. 2025-06-20
_ CRLREV- COURT NO.
4/2025(25.06.2025  [[3007 . |BR SENAPATI S Order Dtd. 2025-07-18
WRIT
. WP (C) = COURT NO. _ _ BRANCH
5/2025(25.06.2025  [7c C)° b BIswAL SO Order Dtd. 2025-06-24 | Loute.
BENCH-2
_ MSA- COURT NO.
6/2025(25.06.2025 1207 |SANGRAM DAS S Order Dtd. 2025-07-04
WRIT
_ WP (C) - COURT NO. o BRANCH
7/2025(25.06.2025 [ o)7 s s S Order Dtd. 2025-06-24 | joute.
BENCH-2
_ WP (C) - COURT NO. o
9/2025 (25.06.2025 10 017 |a K pANDA oy Order Dtd. 2025-06-24
- CRLMC- COURT NO.
50/2025(25.06.2025  [TU°0  |B MISHRA S Order Dtd. 2025-06-20
, WP (C) - COURT NO. o WRIT
$1/2025(25.06.2025 [0 (507 lp K gENA oy Order Dtd. 2025-06-24 |nh-C .
MISC.
2/2025 [25.06.2025  |NECAT M/S.P.C.PATTNAIK (1) COURT NO. |5 Ger Dtd. 2025-06-23 | APPEAL
168/2019 3 OLD
SEC.
, CRLMC- COURT NO.
$3/2025(25.06.2025  CRNEC 6 gavasTNGH oy Order Dtd. 2025-06-20
MISC.
54/202525.06.2025 [TRCA” P K LENKA COURT NO. |5 Ger Dtd. 2025-06-23 |APPEAL
168/2019 3 OLD
SEC.
, CONTC- COURT NO.
55/2025(25.06.2025 0T |ASHOK KUMAR MOHANTY SO Order Dtd. 2025-06-20
MISC.
6/2025 (25.06.2025  |NRCAT M MISHRA COURT NO. |5 Ger Dtd. 2025-06-23 | APPEAL
168/2019 3 OLD
SEC.
, CONTC- COURT NO.
59/2025 25.06.2025 (S0 lc R NAYAK SO Order Dtd. 2025-06-24
WP (C) - COURT NO. o
0/2025(25.06.2025 12 C1° |8 B MALLICK SO Order Dtd. 2025-06-24
WP (C) - COURT NO. WRIT
12/2025(25.06.2025 "0 =)7K RouT SO Order Dtd. 2025-06-24 |ioo® .~




WRIT

WP (C) — COURT NO. BRANCH
4/2025(25.06.2025 [0 =17 |p BEHERA SO Order Dtd. 2025-06-24 | Lo,
BENCH-1
WP (C) - COURT NO. o WRIT
15/2025(25.06.2025 (1017 |p K MOHANTY S Order Dtd. 2025-06-20 |0t -
WP (C) - COURT NO. o WRIT
17/2025(25.06.2025 "0 L7 |P K MOHANTY S Order Dtd. 2025-06-20 |0t
WP (C) - COURT NO. o WRIT
19/2025(25.06.2025 12 C)° ls K DasH S Order Dtd. 2025-06-24 |nhC .
WP (C) - M/S.RAMESH COURT NO. WRIT
30/2025(25.06.2025 10 C17 S oy Order Dtd. 2025-06-24 |nt-c .
MISC.
31/2025 25.06.2025 |29 B R SENAPATI COURT NO. |5 der Dtd. 2025-07-17 |APPEAL
395/2007 p
SEC.
BLAPL- COURT NO.
12/2025(25.06.2025 DR IpP DASH - Order Dtd. 2025-06-24 |[BAIL-2
WP (C) - COURT NO. o WRIT
14/2025(25.06.2025  [1¢ C17 Ip BISWAL : Order Dtd. 2025-06-24 |no0®
WA- COURT NO.
36/2025 (25.06.2025 ¢ o |s R PANI : Order Dtd. 2025-06-23
WRIT
WP (C) - COURT NO. o BRANCH
38/2025(25.06.2025  [1¢ )7 s K saHOO : Order Dtd. 2025-06-23 | (poiC8.
BENCH-2
WP (C) - COURT NO. o
19/2025(25.06.2025 "0 )7 loEea PRASAD MISHRA . Order Dtd. 2025-06-23
WP (C) - COURT NO. o
1/2025(25.06.2025 11507 IS K SAHOO - Order Dtd. 2025-06-23
WRIT
WP (C) - COURT NO. o BRANCH
3/2025(25.06.2025 10 17 IR K MOHAPATRA - Order Ded. 2025-08-11 |7 2000
BENCH-1
WA- COURT NO.
9/202525.06.2025  "¢" R K MOHAPATRA P Order Dtd. 2025-06-23
WA- COURT NO.
)1/2025(25.06.2025 [0 . |B SAMAL P Order Dtd. 2025-06-23
oJc- COURT NO. WRIT
3/2025 25.06.2025 V07 B K MISHRA P Order Dtd. 2025-06-23 |ni-C .
BLAPL- COURT NO.
5/2025(25.06.2025 S0 o[BS SWAIN P Order Dtd. 2025-06-23
WP (C) - COURT NO. o WRIT
)7/2025 25.06.2025 ") 517 B DAs P Order Dtd. 2025-06-19 |nh-C .
WP (C) - COURT NO. o WRIT
9/2025 [25.06.2025 1, (5)7 N K ROUT P Order Dtd. 2025-06-23 |i°7®




WP (C) -

GOPAL KRISHNA

COURT

NO.

WRIT

1/2025(25.06.2025 | 020 00 os poneen e Order Dtd. 2025-06-23 | oo .
WP (C) - GOPAL KRISHNA COURT NO. o WRIT
13/202525.06.2025 |1 cogc 0o lppnmny P Order Dtd. 2025-06-23 |goo
WP (C) - COURT NO. el
14/202525.06.2025 |20 o0, c L D SAHU s Order Dtd. 2025-08-11
WP (C) - COURT NO. o
16/202525.06.2025 |00 0o BBHIJTT DAS i Order Dtd. 2025-06-17
WP (C) - COURT NO. o WRIT
18/202525.06.2025 |0, 00 0o ASHOK KUMAR SAHOO e Order Dtd. 2025-07-21 | oo
WP (C) - COURT NO. s
19/202525.06.2025 |5 o2%) oo K K RATH e Order Dtd. 2025-06-23
WP (C) - COURT NO.
) - —
21/202525.06.2025 7o 0 o0, [ASUTOSH MOHANTY i Order Dtd. 2025-06-24
WRIT
WP (C) - COURT NO. BRANCH
) - —
22/202525.06.2025 |, o \TAPAN KUMAR MANDAL P Order Dtd. 2025-06-23 | oo,
BENCH-1
WP (C) - COURT NO. WRIT
) - —
23/202525.06.2025 |10y 00,5 |S K RATH P Order Dtd. 2025-06-23 | oo .
WP (C) - COURT NO. WRIT
) - —
4/202525.06.2025 |00 0o \SUMANTA DAS i Order Dtd. 2025-06-23 | oo .
WP (C) - COURT NO.
) — —
25/202525.06.2025 | 000 o0, [KANTHAMANT SAHOO 6 Order Dtd. 2025-06-23
WP (C) - COURT NO. WRIT
) — —
26/202525.06.2025 | o000, c|T LENKA e Order Dtd. 2025-06-23 |oooo o
CRLMP- COURT NO.
) — —
8/202525.06.2025 |70 0, [B.TRIPATHY e Order Dtd. 2025-06-23
CRLMP- COURT NO.
) — —
9/202525.06.2025 | /20" 05, |G-R.PATRA e Order Dtd. 2025-06-23
WP (C) - COURT NO. o
30/202525.06.2025 |/ 0050 o0, o |P.BEHERA s Order Dtd. 2025-07-22
CRLMC- COURT NO.
31/2025|25.06.2025 | Zo0 ) o, [B RANA g Order Dtd. 2025-06-24
WRIT
WP (C) - COURT NO. o BRANCH
32/202525.06.2025 | oo, |P.BEHERA g Order Dtd. 2025-07-22 [ ool
BENCH-3
CRLMC- COURT NO. CRIMINA
33/202525.06.2025 | 7000 0o [R K MALLICK i Order Dtd. 2025-06-23 | .
WP (C) - COURT NO. o WRIT
34/2025125.06.2025 | o200, |P.BEHERA g Order Dtd. 2025-07-22 | oo .
CRLMC- COURT NO.
35/202525.06.2025 |0 0,0 R K MALLICK > oLD Order Dtd. 9999-12-31




CRLMC-

COURT NO.

6/2025(25.06.2025 3000 [P K MOHANTY - Order Dtd. 9999-12-31
CRLMC- COURT NO.
17/2025(25.06.2025 (000 P K MOHANTY - Order Dtd. 9999-12-31
CRLMC- COURT NO.
18/2025(25.06.2025 (U s NAYAK . Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
39/202525.06.2025 (10 507 [P BEHERA - Order Dtd. 2025-07-22 iAot .
CRLREV- COURT NO.
10/2025 (25.06.2025 |50 8P |s K. NAYAK - Order Dtd. 2025-06-20
S CHIEF
11/2025 |25.06.2025 P .BEHERA JUSTICE'S Order Dtd. 2025-07-09
27610/2024
COURT
CHIEF
12/2025 |25.06.2025 |"E(C)~ SURENDRA DAS JUSTICE'S [Order Dtd. 2025-06-24 |21l
42/2020 BRANCH-
COURT
ABLAPL- CHIEF
13/2025 [25.06.2025 PK MOHANTY JUSTICE'S |Order Dtd. 2025-06-18
6614/2025
COURT
CHIEF
14/2025 (25.06.2025  |[PBLAPL=lp sanoo JUSTICE'S |Order Dtd. 2025-06-20
6769/2025
COURT
CRLMC- COURT NO.
15/2025(25.06.2025 |To S0 |PARTHA SARATHI DAS oo Order Dtd. 2025-06-23
CONTC- COURT NO.
16/2025(25.06.2025  |CO0WEC B D BISWAL oy Order Dtd. 2025-08-01
CRLREV- COURT NO.
17/2025125.06.2025 20/2025 S K MOHANTY 3 OLD Order Dtd. 2025-07-17
WP (C) - COURT NO. o WRIT
18/2025(25.06.2025 "0 017 |4 K MOHANTA oy Order Dtd. 2025-06-24 |i-c .
WP (C) - COURT NO. o
19/2025 25.06.2025 10 207 P K MOHANTY SO Order Dtd. 2025-06-24
_ WP (C) - COURT NO. o WRIT
0/202525.06.2025 [0 )7 |BASUDEV BARTK SO Order Dtd. 2025-06-24 |ni-C .
_ WP (C) - COURT NO. o WRIT
1/2025(25.06.2025 727017 b saMAL SO Order Dtd. 2025-06-24 |ni-C .
WRIT
_ WP (C) - COURT NO. o BRANCH
2/2025(25.06.2025 |1, (C)°  |BASUDEV BARTK SO Order Dtd. 2025-06-18 | 200,
BENCH-2
WRIT
_ WP (C) - COURT NO. o BRANCH
3/2025(25.06.2025  [1c 007 |BASUDEV BARIK SO Order Dtd. 2025-06-17 |Tooi8.

BENCH-2




: WP (C) - COURT NO. o WRIT
4/202525.06.2025 |, >0 0o [BASUDEV BARIK 3 oLD Order Dtd. 2025-06-17 | oo
: WP (C) - COURT NO.
55/202525.06.2025 |5 2% oo |S DAS 3 oLD Order Dtd. 2025-06-23
: WP (C) - COURT NO. o WRIT
6/202525.06.2025 |0 20 00 |G C JENA 3 oLD Order Dtd. 2025-06-24 | oo .
: WP (C) - COURT NO. s
57/2025|25.06.2025 [T 000 0o |G C JENA 3 oLD Order Dtd. 2025-06-24
: WP (C) - COURT NO. s WRIT
8/2025125.06.2025 o) 0 0,0 |S NAYAK 3 oLD Order Dtd. 2025-06-24 | o0 ..
: WP (C) - COURT NO. o WRIT
9/202525.06.2025 |0 ) 00 |G C JENA > oLD Order Dtd. 9999-12-31 | oo .
: WP (C) - COURT NO. s WRIT
50/2025(25.06.2025 |10 00 oo |S NAYAK > oL Order Dtd. 2025-06-24 | 0.
i WP (C) - COURT NO. e
51/202525.06.2025 |70 0o [BASUDEV BARIK > oLD Order Dtd. 2025-06-19
WRIT
: WP (C) - COURT NO. s BRANCH
52/2025125.06.2025 |/ coo0 ) INTKUNJA KUMAR ROUT > oL Order Dtd. 2025-06-24 | [oo o
BENCH-1
WRIT
i WP (C) - COURT NO. o BRANCH
53/2025(25.06.2025 [0 00 oo (A MOHANTY > oL Order Dtd. 2025-06-24 |/ oro
BENCH-2
i WP (C) - COURT NO. Com
54/2025|25.06.2025 [0 20 oo P K BARIK c Order Dtd. 2025-07-23
i BLAPL- COURT NO.
55/2025(25.06.2025 | o, MK MOHANTY i Order Dtd. 2025-06-24
: WP (C) - COURT NO. o WRIT
56/2025|25.06.2025 | o 0o [P K BARIK c Order Dtd. 2025-07-23 | oo 0
: WP (C) - COURT NO. s WRIT
57/202525.06.2025 | oot 0o |S K SAHOO c Order Dtd. 2025-06-24 | oo 0
i ABLAPL- COURT NO.
58/202525.06.2025 [ .00, [MD BISWAL 1 Order Dtd. 2025-06-19 [BAIL-1
: WP (C) - COURT NO. WRIT
59/2025|25.06.2025 | ooo0 ) 0o c [H K PATRA 17 Order Dtd. 2025-06-24 | oo 0.
WP (C) - COURT NO. e WRIT
/0/2025|25.06.2025 | 0oo0 0o [H K PATRA s Order Dtd. 2025-06-24 | oo .
WP (C) - COURT NO. el
/1/202525.06.2025 |0 00 ) 00 (B SAHOO 17 Order Dtd. 2025-06-24




WP (C) - COURT NO. o
12/202525.06.2025 12017 1B N SARANGI - Order Dtd. 2025-06-24
BLAPL- COURT NO.
4/2025(25.06.2025 D00 |SRINTBASHA MOHANTY - Order Dtd. 2025-06-20
WP (C) - COURT NO. o
16/2025(25.06.2025 "0 )7 M R BARIK : Order Dtd. 2025-07-08
WP (C) - COURT NO. o
19/2025(25.06.2025 )0 L7 1B K MOHARANA : Order Dtd. 2025-06-20
WP (C) - COURT NO. o
30/2025 (25.06.2025 10 507 B K MOHARANA : Order Dtd. 2025-06-20
WP (C) - COURT NO. o WRIT
31/2025(25.06.2025  "210)7 e cu pas ; Order Dtd. 2025-06-20 |ih-C .
WP (C) - COURT NO. o WRIT
12/2025(25.06.2025 17 507 1K SAHOO - Order Dtd. 2025-06-20 |~0®
WP (C) - COURT NO. o WRIT
14/2025(25.06.2025 "0 L7 10 K MOHANTA ; Order Dtd. 2025-06-20 |nh-C .
WP (C) - COURT NO. o WRIT
15/2025 25.06.2025  [1c b7 o IA K swAIN - Order Dtd. 2025-06-20 |ni-t .-
WP (C) - COURT NO. o WRIT
16/2025(25.06.2025 " Cl” IS K NAYAK : Order Dtd. 2025-06-20 |no0®
WP (C) - COURT NO. o WRIT
17/2025(25.06.2025 "0 ClT A K SWAIN : Order Dtd. 2025-06-20 |n°0®
WP (C) - COURT NO. o WRIT
18/2025(25.06.2025 " 017 A K SWAIN : Order Dtd. 2025-06-20 |t-C .
39/2025 25.06.2025 ARDA” M K SWIAN COURT NO- 5 Ger Dtd. 2025-06-20 |M.J.C.
5/2024 6
)0/2025 [25.06.2025  |2RBA~ R K SAHU COURT NO- |5 Ger Dtd. 2025-06-20 |M.J.C.
5/2024 6
)1/2025 [25.06.2025  |°RBA~ L D SAHU COURT NO- |5 Ger Dtd. 2025-06-20 |M.J.C.
5/2024 6
WP (C) - COURT NO. WRIT
2/2025(25.06.2025 [0 207 ls ¢ pas - Order Dtd. 2025-06-20 |n0® .
WP (C) - COURT NO. o
3/2025(25.06.2025  "C C)7 IR. K. DEHURY o Order Dtd. 2025-06-23
ABLAPL- COURT NO.
4/2025(25.06.2025 (L PRI MANOJ KUMAR MOHANTY o Order Dtd. 2025-06-23
ABLAPL- COURT NO.
5/2025(25.06.2025 2000 K. MANDAL o Order Dtd. 2025-06-23
ABLAPL- COURT NO.
6/2025 25.06.2025  [LLUPTC | IRAHUL SETHT o Order Dtd. 2025-06-23
ABLAPL- COURT NO.
)7/2025 25.06.2025 Lo PP KSHITISH o Order Dtd. 2025-06-23
ABLAPL- COURT NO.
)8/2025125.06.2025 6912/2025 GYANA RANJAN PATRA 20 Order Dtd. 2025-06-23 BATL-1
99/2025|25062025 |ABLAPL— |BISWAMITRA RANA COURT NO. Order Dtd. 2025-06-23 BAIL-1




16966/2025 | 20

)0/2025 |25.06.2025 22%@5;525 ASISH KUMAR NAYAK ggURT NO- lorder Dtd. 2025-06-23
)1/2025[25.06.2025 22??5;625 BISWAMITRA RANA EQURT NO-lorder Dtd. 2025-08-05 |BATL-2
12/2025 |25.06.2025 223@5;525 ?;?ig;i?iNDA SSURT NO- lorder Dtd. 2025-06-23 |BAIL-2
)3/2025|25.06.2025 22;25;525 PRAMOD KUMAR JENA igURT NO- lorder Dtd. 2025-06-23

14/2025 |25.06.2025 322252625 G. JAYASINGH fSURT NO- lorder Dtd. 2025-08-06

)5/2025 |25.06.2025 22;?53625 B. K. PADHI igURT NO- lorder Dtd. 2025-07-28 |BATL-1
)6/2025 |25.06.2025 2?2252625 N. C. SINHA ESURT NO-lorder ptd. 2025-08-07

)7/2025 |25.06.2025 323252625 P. K. MISHRA fSURT NO- lorder Dtd. 2025-06-23

18/2025 |25.06.2025 323352625 ASHOK KUMAR RANA fSURT NO- lorder Dtd. 2025-06-23

)9/2025 25.06.2025 ggég;;2023 B.C.PANDA TOURT MO lorder ptd. 2025-06-20 nhoC
10/2025(25.06.2025 222252625 B. B. MALLICK fSURT NO- lorder Dtd. 2025-06-23
1/2025(25.06.2025 222?52625 SURYAKANT SAHOO ngRT NO-lorder ptd. 2025-06-23
12/2025(25.06.2025 ?Ség;;2023 M.K.NAYAK TOURT MO lorder ptd. 2025-06-20 giiECH—
3/2025(25.06.2025 223?52625 P. K. JENA igURT NO- lorder Dtd. 2025-07-02  |BATL-1
14/2025(25.06.2025 22;?52625 K. C. PANDA igURT NO-lorder ptd. 2025-06-23
15/2025[25.06.2025 2?2?52625 SAMIR BARIK igURT NO-lorder Dtd. 2025-08-05 |BAIL-1
6/2025(25.06.2025 223@52625 BIRAJA PRASAD NANDA ggURT NO- lorder Dtd. 2025-06-23
7/2025|25.06.2025 22;252625 BIRAJA PRASAD NANDA ggURT NO- lorder Dtd. 2025-06-23
18/2025(25.06.2025 22;252625 NIKUNJA KUMAR ROUT igURT NO-lorder ptd. 2025-06-23
1/2025[25.06.2025 ?gégg;zozz J.D.MUDULT igURT NO-lorder ptd. 2025-06-23 giiECH




(DIVISI

BENCH-1
WRIT
WP (C) - COURT NO. BRANCH
) - —
22/2025125.06.2025 16808/2022 J.D.MUDULI 17 Order Dtd. 2025-06-23 (DIVIST
BENCH-1
MATA- COURT NO.
) - —
26/20251(25.06.2025 44/2025 S PATTNAYAK 23 Order Dtd. 2025-08-06
MATA- COURT NO. FIRST
) — —
28/20251|25.06.2025 46/2024 P K MOHANTY 23 Order Dtd. 2025-06-23 APPEAL
MATA- COURT NO.
) - —
29/20251(25.06.2025 82/2025 A K BHUYAN 23 Order Dtd. 2025-06-24
MATA- COURT NO. FIRST
31/20251(25.06.2025 375/2023 B PANDA 23 Order Dtd. 2025-07-09 APPEAL
MATA- COURT NO.
34/2025125.06.2025 7472025 K K NATH 23 Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. s BRANCH
35/202525.06.2025 o005 50, M R SAHOO 23 Order Dtd. 2025-06-23 '/ oo
BENCH-2
GCRLA- COURT NO. CRIMINA
37/2025125.06.2025 59/2003 P K ROUTRAY - Order Dtd. 9999-12-31 APPEAL
ABLAPL- COURT NO.
12/202525.06.2025 [0 0,0 |JP KAR ; Order Dtd. 2025-06-20 [BAIL-2
WRIT
WP (C) - COURT NO. o BRANCH
14/20251(25.06.2025 16306/2025 JP KAR 51 Order Dtd. 2025-07-17 (DIVIST
BENCH-3
CRLMC- COURT NO.
15/20251(25.06.2025 421/2025 K P MOHANTY 15 Order Dtd. 2025-06-24
ABLAPL- COURT NO.
16/2025(25.06.2025 6730/2025 P.K.MOHANTY 19 Order Dtd. 2025-08-06 BAIL-2
ABLAPL- COURT NO.
17/202525.06.2025 70000, [B.DAS 1 Order Dtd. 2025-06-23 |[BAIL-2
ABLAPL- COURT NO.
18/20251(25.06.2025 3946/2025 D.P.DASH 17 Order Dtd. 2025-06-23 BAIL-2
WP (C) - COURT NO. e
19/20251(25.06.2025 16196/2025 M K NAYAK 17 Order Dtd. 2025-06-24
: ABLAPL- COURT NO.
50/20251(25.06.2025 4105/2025 P.K.BARIK 17 Order Dtd. 2025-06-23 BAIL-2
: WP (C) - COURT NO. e
51/20251(25.06.2025 16394/2025 C R NAYAK 17 Order Dtd. 2025-06-24
: WP (C) - COURT NO. e
52/2025125.06.2025 16387/2025 C R NAYAK 17 Order Dtd. 2025-06-24




ABLAPL-

COURT

NO.

53/20251(25.06.2025 4138/2025 J.KAMILA 17 Order Dtd. 2025-06-23
_ WP (C) - COURT NO. o
54/2025125.06.2025 16381/2025 P C PATTANAIK 17 Order Dtd. 2025-06-24
X ABLAPL- COURT NO.
55/2025125.06.2025 4348/2025 M.R.SAHOO 17 Order Dtd. 2025-06-23
WRIT
: WP (C) - COURT NO. . BRANCH
56/20251(25.06.2025 16939/2025 P BEHERA 12 Order Dtd. 2025-07-04 (DIVIST
BENCH-1

. ABLAPL- COURT NO.
57/2025125.06.2025 6211/2025 P.K.DASH 17 Order Dtd. 2025-07-18 BAIL-2
§ CMP- COURT NO.
58/20251(25.06.2025 861/2025 P K BARIK 17 Order Dtd. 2025-06-23
§ ABLAPL- COURT NO.
59/2025125.06.2025 6376/2025 P.K.DASH 17 Order Dtd. 2025-07-18 BAIL-1
: WP (C) - COURT NO. s WRIT
50/2025125.06.2025 16848/2025 T K MOHANTY 17 Order Dtd. 2025-06-24 BRANCH-
_ ABLAPL- COURT NO.
51/2025125.06.2025 6439/2025 P.K.DASH 17 Order Dtd. 2025-07-18 BAIL-1
) ABLAPL- COURT NO.
52/2025125.06.2025 6515/2025 B.TRIPATHY 17 Order Dtd. 2025-06-23
) ABLAPL- COURT NO.
53/20251(25.06.2025 7028/2025 S.SAHOO 17 Order Dtd. 2025-06-23
_ ABLAPL- COURT NO.
54/2025125.06.2025 6528/2025 S.BEHERA 17 Order Dtd. 2025-06-23
i WP (C) - COURT NO. o WRIT
55/2025125.06.2025 16864/2025 G D MALLICK 17 Order Dtd. 2025-07-31 BRANCH-
_ ABLAPL- COURT NO.
56/2025125.06.2025 6166/2025 J.R.SAHOO 12 Order Dtd. 2025-06-23 BAIL-1
_ RPFAM- COURT NO. FIRST
57/2025125.06.2025 96,2025 L D PANDA 12 Order Dtd. 2025-06-24 APPEAL
, ABLAPL- COURT NO.
58/2025125.06.2025 7036/2025 N.K.ROUT 12 Order Dtd. 2025-06-23
, CRLMP- COURT NO.
59/2025125.06.2025 1581/2024 B SINGH 12 Order Dtd. 2025-06-23

CRLMC- COURT NO.
10/2025125.06.2025 795/2025 S NAYAK 17 Order Dtd. 2025-03-25

ABLAPL- COURT NO.
11/2025(25.06.2025 7033/2025 U.C.JENA 17 Order Dtd. 2025-06-23

CRLMC- COURT NO.
12/2025(25.06.2025 2128/2025 A K SARNGAI > OLD Order Dtd. 9999-12-31




ABLAPL- COURT NO.
/3/202525.06.2025 o S0 o R.C.ROUT 1 Order Dtd. 2025-07-01
CRLMC- COURT NO.
4/2025|25.06.2025 |70 oo |S P SAMANTA 17 Order Dtd. 2025-06-24
CRLMC- COURT NO.
/5/2025|25.06.2025 | 7007 oo T SAHOO i Order Dtd. 2025-06-24
ABLAPL- COURT NO.
/6/2025|25.06.2025 |0 S0 o P.K.ROUTRAY i Order Dtd. 2025-06-23
ABLAPL- COURT NO.
/7/2025 |25.06.2025 [0S0 [B.R.SENAPATI 1 Order Dtd. 2025-06-23
WPC (OR) - COURT NO. e
/8/202525.06.2025 | 005,00, R.K BISOT 1 Order Dtd. 2025-06-23 |0A Bran
RSA- COURT NO. SECOND
9/202525.06.2025 |20, M MOHANTY 5 Order Dtd. 2025-07-28 |/ oo o
ABLAPL- COURT NO.
30/202525.06.2025 |- S0 o R.K.BARIK 5 Order Dtd. 2025-06-23
ABLAPL- COURT NO.
31/2025|25.06.2025 |0 S0 |B.DAS 5 Order Dtd. 2025-06-23
ABLAPL- COURT NO.
32/2025|25.06.2025 o S0 |B.DAS ; Order Dtd. 2025-06-23
ABLAPL- COURT NO.
33/2025|25.06.2025 |0 o S |G.R.PATRA ; Order Dtd. 2025-06-23
BLAPL- COURT NO.
34/202525.06.2025 |00 ) 0o (B.P.NANDA 5 Order Dtd. 2025-06-24
BLAPL- COURT NO.
35/2025|25.06.2025 | 000, B-B.MALLICK S Order Dtd. 2025-06-24 [BAIL-1
BLAPL- COURT NO.
36/2025|25.06.2025 | oo oo |JLNATK 5 Order Dtd. 2025-06-24
WP (C) - COURT NO. e
37/202525.06.2025 [0 oo |S PRUSTHY 1 Order Dtd. 2025-07-24
BLAPL- COURT NO.
38/2025|25.06.2025 |- 0o, B.B.MALLICK 1 Order Dtd. 2025-06-24 [BAIL-1
WP (C) - COURT NO. e
39/202525.06.2025 |0 00 o \SARAT DASH > oLD Order Dtd. 2025-06-25
WP (C) - COURT NO. s
0/202525.06.2025 101,550, |T K DAS 1 Order Dtd. 2025-06-25
WP (C) - COURT NO. e WRIT
1/202525.06.2025 |00 o0, o [MITHUN DAS 1 Order Dtd. 2025-07-30 | oo .
ABLAPL- COURT NO.
2/202525.06.2025 |7 000 ) |L K NAYAK 1 Order Dtd. 2022-09-24 [BAIL-1
ABLAPL- COURT NO.
3/2025|25.06.2025 ()07, 0| PRADHAN s Order Dtd. 2025-06-23 [BAIL-2
ABLAPL- COURT NO.
14/2025|25.06.2025 |0 500 R K MALLICK 17 Order Dtd. 2025-06-23 [BAIL-2




5/2025(25.06.2025 (70 2700 o Ip B pasH TOURT MO lorder ptd. 2025-06-23  [BAIL-1
6/2025(25.06.2025 o000 |6 K PATRA TOURT MO lorder ptd. 2025-06-23  [BATL-2
)7/2025 25.06.2025 027" . [RABINDRA NATH PANDA TOURT MO lorder ptd. 2025-06-23  [BATL-1
)8/2025 |25.06.2025 ?§?§52522 H K PANDA EQURT NO-lorder ptd. 2025-06-23 |BAIL-1
)9/2025 |25.06.2025 ????52522 N C SINHA ESURT NO- lorder Dtd. 2025-06-23 |BAIL-1
)0/2025 |25.06.2025 ?j§;5/1998 J P KAR ggURT NO-lorder ptd. 2018-09-11 g§i§CH—
1/2025 [25.06.2025 |15 (017 |p K MISHRA ToORT O lorder ptd. 2025-07-30  [[2C
2/2025 (25.06.2025 "2 5)° e N NAYAK ToURE N0 lorder prd. 2025-06-24 iAot
)3/2025|25.06.2025 ?gég;;zozS M R ROUTRAY fiURT NO-lorder ptd. 2025-06-24 giiECH—
14/2025 [25.06.2025 ?E;S;;ZOZS B DAS EZURT NO-lorder ptd. 2025-06-24 g§i§CH—
)5/2025 25.06.2025 ?gég;;zoz5 P K MISHRA ToOKT O lorder ptd. 2025-06-24 [N C
6/2025(25.06.2025 |1 )7 lg b Kar TV MO lorder ptd. 2025-06-24
)7/2025(25.06.2025  [1e 617 |M R BARIK ToOKT O lorder ptd. 2025-06-24 [N C
)8/2025 |25.06.2025 ggg}gﬁi; K.N.SAHOO ggURT NO.lorder ptd. 2024-12-17 |0A Bran
)9/2025 [25.06.2025 ?5522}2023 Y DAS So it MO lorder ptd. 2025-07-30  [[2C
10/2025[25.06.2025 ggg;g?i; B.MISHRA SEURT NO-lorder ptd. 2024-12-17 |0A Bran
1/2025(25.06.2025 ggég;;2024 T K MOHANTY SEURT NO-lorder ptd. 2025-06-23
12/2025(25.06.2025 22235019 D.K.PARIDA ggURT NO-lorder ptd. 2025-06-23 iéEEAL
SEC.
WRIT
13/2025[25.06.2025 25422;2020 K K NATH gOURT NO-lorder ptd. 2025-07-10 ?i?gggm
BENCH-2
14/2025(25.06.2025 ?5534;2014 P.K.JENA gOURT NO- lorder Dtd. 2025-06-23 EE£ECH_




WP (C) - COURT NO. s WRIT
15/2025 (25.06.2025  [Zoor0 o000 |ALK.JATI 3 Order Dtd. 2025-06-23 |Zi7 .
WP (C) - COURT NO. o
16/2025(25.06.2025 105 )00 o [R.K. SAHOO ; Order Dtd. 2025-06-24
WP (C) - COURT NO. o
17/2025(25.06.2025 [ o0 o o MUK NAYAK oc Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
18/2025(25.06.2025 |/ o0 0o o |B.K. SHAIN e Order Dtd. 2025-06-24 |jio o
WP (C) - COURT NO. o WRIT
19/2025 (25.06.2025 |1 o207 o0 c [B.K. SHAIN e Order Dtd. 2025-06-24 oo oo
WP (C) - COURT NO.
) - —
20/2025(25.06.2025 1,20 0 o B.SINGH oc Order Dtd. 2025-06-24
WRIT
WP (C) - COURT NO. BRANCH
) - —
21/2025(25.06.2025 |1, /e’ 0o o | LENKA oc Order Dtd. 2025-06-24 | ["urc.
BENCH-1
WP (C) - COURT NO. WRIT
) - —
22/2025 (25.06.2025 10,00 oo o [M.K.NAYAK e Order Dtd. 2025-06-24 ;oo ..
CONTC- COURT NO.
) — _ i
23/2025(25.06.2025 |0 N . PANDA e Order Dtd. 2025-06-24 |[CONTEMP
CONTC- COURT NO.
) — —
24/2025(25.06.2025 |0 7 o [P PANDA oc Order Dtd. 2025-06-24
CONTC- COURT NO.
) — —
25/2025(25.06.2025 |10 o [P PANDA e Order Dtd. 2025-06-24
CONTC- COURT NO.
) — —
26/2025(25.06.2025 T 7 |J.R.BARIK e Order Dtd. 2025-06-24
ABLAPL- COURT NO.
)
27/2025(25.06.2025 [0 o |B.BEHERA e
CONTC- COURT NO.
) — —
28/2025(25.06.2025  |Jg o, |P.PANDA o< Order Dtd. 2025-06-24
ABLAPL- COURT NO.
33/2025(25.06.2025 [0\ 0 o D MAHAJAN e Order Dtd. 2025-06-23
ABLAPL- COURT NO.
34/2025(25.06.2025 [0 00 oD MAHAJAN e Order Dtd. 2025-06-20
ABLAPL- BIBHUTI RANJAN COURT NO.
35/2025(25.06.2025 (S 0 |y e Order Dtd. 2025-08-11 |BAIL-2
WP (C) - COURT NO. el WRIT
36/2025|25.06.2025 |1 o0 oo, BADRINARAYAN PANDA e Order Dtd. 2025-06-24 | o ..
ABLAPL- COURT NO.
37/2025125.06.2025 7102/2025 PRADEEP KUMAR DAS 17 Order Dtd. 2025-06-24 BAIL-2
ABLAPL- COURT NO.
38/2025(25.06.2025 (S0 o |DEBASIS MISHRA e Order Dtd. 2025-08-11
39/202525.06.2025 |ABLAPL-  |JAYAKRISHNA COURT NO. Order Dtd. 2025-06-23




6894/2025 |MOHAPATRA 17

10/2025 |25.06.2025 22225;525 ;g;iii;;iNA ESURT NO- lorder Dtd. 2025-07-02
11/2025[25.06.2025 222?52525 BALARAM SINGH iSURT NO- lorder Dtd. 2025-06-23
12/2025|25.06.2025 223%2625 BINDU SAGAR SWAIN igURT NO- lorder Dtd. 2025-06-24
14/2025[25.06.2025 §§g§5§525 JADUNATH PRADHAN ESURT NO- lorder Dtd. 2025-06-23 |BAIL-2
15/2025 |25.06.2025 5?2?52625 JADUNATH PRADHAN iSURT NO- lorder Dtd. 2025-06-23
16/2025 |25.06.2025 223?53625 JADUNATH PRADHAN igURT NO- lorder Dtd. 2025-07-11 |BATL-2
17/2025|25.06.2025 2???53625 JADUNATH PRADHAN igURT NO- lorder Dtd. 2025-07-11 |BATL-2
18,/2025 |25.06.2025 2???53625 JADUNATH PRADHAN igURT NO- lorder Dtd. 2025-07-11
19/2025 |25.06.2025 22??52625 JADUNATH PRADHAN iSURT NO- lorder Dtd. 2025-07-11 |BATL-2
50/2025|25.06.2025 252?52625 JADUNATH PRADHAN igURT NO- lorder Dtd. 2025-07-11 |BATL-2
51/2025|25.06.2025 iig%gaZS H. K. PATRA fSURT NO- lorder Dtd. 2025-06-23

WRIT
2/2025|25.06.2025 ?5282;2025 M. BARAL fSURT NO- lorder Dtd. 2025-06-24 ?gﬁgggp

BENCH-1
4/2025(25.06.2025 §§Z§5§625 A. K. BEHERA iSURT NO- lorder Dtd. 2025-08-11
5,/2025 |25.06.2025 ??2252625 SUVENDU BARIK ggURT NO- lorder Dtd. 2025-06-23
6/2025(25.06.2025 223252625 S. CHOUDHURY iSURT NO-lorder Dtd. 2025-08-05 |BAIL-2
58/2025 |25.06.2025 22;@52625 SUVENDU BARIK gSURT NO- lorder Dtd. 2025-06-23
59/2025 [25.06.2025 25223;011 A K SWAIN SOURT NO-lorder ptd. 2025-07-15 ;iggINA
50/2025|25.06.2025 352352625 SIBA PRASAD SAHOO SOURT NO- lorder Dtd. 2025-06-23




, ABLAPL- COURT NO.
51/2025(25.06.2025 L5V IS, CHOUDHURY c.o. |59 Order Dtd. 2025-07-21 |BAIL-1
, CRLMC- COURT NO. CRIMINA
52/2025(25.06.2025 500l samu c.o. |1 Order Dtd. 2025-07-28 |-=%
N ABLAPL- COURT NO.
56/2025(25.06.2025  [FoltTTC |p. K. DasH c.o. 1o Order Dtd. 2025-06-23
N ABLAPL- COURT NO.
57/2025(25.06.2025  [Folttle lp. K. DasH c.o. 1o Order Dtd. 2025-06-23
_ CRLMP- HRUDANANDA COURT NO.
58/2025 25.06.2025 |t c.o. % Order Dtd. 2025-06-23
WRIT
, WP (C) - COURT NO. o BRANCH
59/2025(25.06.2025 1 oc)” o |JYOTISH RANJAN DAS [C.O. || Order Dtd. 2025-06-24 (o208,
BENCH-2
CRLMP- COURT NO.
0/2025(25.06.2025 (Sl [P K. BARIK c.o. |5 Order Dtd. 2025-07-24
CMP- COURT NO.
11/2025(25.06.2025  |T¢"  |AMRESH MOHANTY c.o. |59 Order Dtd. 2025-06-23
CRLMP- COURT NO.
12/2025(25.06.2025  |SoXUP  |RANITT MOHANTY c.o. |59 Order Dtd. 2025-06-24
ABLAPL- COURT NO.
13/2025(25.06.2025 [0 %700 |SAROT KUMAR DASH  [C.O. |0 Order Dtd. 2025-06-20
CRLMP- COURT NO.
15/2025(25.06.2025 |5 WP s saMAL c.o. |59 Order Dtd. 2025-06-23
TRP (C) - COURT NO. o
19/2025(25.06.2025 5700 5. BARIK c.o. |59 Order Dtd. 2025-06-24 |M.J.C
TRP (C) — RAKESH KUMAR COURT NO. _ _
30/2025(25.06.2025 18000 PEST c.o. a0 Order Dtd. 2025-07-21 |M.J.C
BLAPL- COURT NO.
12/2025(25.06.2025 oo |B.K.PANDA c.o.  [ons Order Dtd. 2025-06-24
BLAPL- COURT NO.
13/2025(25.06.2025 00007 |B.K. PANDA c.o. P00 Order Dtd. 2025-06-24 |[BAIL-2
ABLAPL- COURT NO.
14/2025 25.06.2025 0020 B Das c.o. |57 Order Dtd. 2025-08-11
WP (C) - COURT NO. o WRIT
15/2025 25.06.2025 |- 007 IASHTS KUMAR MISHRA (C.0. |0 Order Dtd. 2025-08-04 |ni-c .
ABLAPL- COURT NO.
16/2025 25.06.2025 00T Ip. R. SWATN c.o. |59 Order Dtd. 2025-06-23
19/2025 25.06.2025 |"E(C)- PRATIMA NAYAK GENERAL Order Dtd. 2025-06-20
-06. 21661/2024 :
) WP (C) - BINAYAK PRASAD _ _ WRIT
1/202525.06.2025 | O GENERAL Order Dtd. 2025-04-29 iAot .
53/202525.06.2025 | RE(C)~  |PRAMOD RANJAN GENERAL Order Dtd. 2025-06-23 |M.J.C.

229/2022

BEHERA




ABLAPL-

55/2025(25.06.2025 [/ "5 |SWARAJ PATEL GENERAL Order Dtd. 2025-06-23 [BAIL-1
) CRLMC-
58/2025125.06.2025 JEEVANJYOTI MOHANTY GENERAL Order Dtd. 2025-06-24

2063/2025

ABLAPL-
12/2025125.06.2025 SAYAT KUMAR PUROHIT GENERAL Order Dtd. 2025-06-24

7115/2025

ABLAPL-
37/202525.06.2025 PRASANTA PRADHAN  |GENERAL Order Dtd. 2016-05-18

4389/2016

WP (C) - RAJESH KUMAR o WRIT
18/2025 25.06.2025  |1C O Tan GENERAL Order Dtd. 2025-06-24 |nh-C .

ABLAPL- AKSHAYA KUMAR Judgement Dtd. 2024-07-
D1/20251(25.06.2025 7422/2024 |BEHERA GENERAL 29

CRLLP-
11/2025(25.06.2025 49/2022 MANOJ KUMAR RANA GENERAL Order Dtd. 2025-04-21 BAIL-1

CRLLP-
12/2025(25.06.2025 |70 |MANOJ KUMAR RANA  |GENERAL Order Dtd. 2025-03-17 |BAIL-1
_ ABLAPL-
50/2025125.06.2025 6921/2025 SWARAJ PATEL GENERAL Order Dtd. 2025-06-20
_ WP (C) - PRASANTA KUMAR Judgement Dtd. 2025-04- WRIT
8/2025(25.06.2025  [Lel)S PR GENERAL o e

WP (C) = L , WRIT
/3/2025|25.06.2025 | oo’ o [BISWAJIT MOHANTY  |GENERAL Petition With Annexures | = .
15/2025 [25.06.2025 |"E{C)- BISWAJIT MOHANTY  |GENERAL Order Dtd. 2025-06-17

e 14317/2025 )

WP (C) — A WRIT
7/2025(25.06.2025 "} (<17 |BISWAJIT MOHANTY  |GENERAL Order Dtd. 2025-06-18 |°°o @ -
18/2025125.06.2025 We (C) - BISWAJIT MOHANTY GENERAL Order Dtd. 2025-06-18

e 14572/2025 '

ABLAPL-
33/2025125.06.2025 PRADEEP KUMAR DASH |GENERAL Order Dtd. 2025-06-23

4357/2025

ABLAPL-

19/2025 [25.06.2025 ARUN KUMAR BEHERA |GENERAL Order Dtd. 2025-06-23

6676/2025

ABLAPL-
20/2025125.06.2025 ARUN KUMAR BEHERA GENERAL Order Dtd. 2025-06-23

6678/2025
13/2025 25.06.2025 |"E{C) - SOUMYASARATHI DAS |GENERAL Order Dtd. 2025-05-03

11762/2025
9/2025 [25.06.2025 [-oPAELT lyaNORANJAN DAS GENERAL Order Dtd. 2025-06-23

6346/2025

CRLMC-

12/2025 (25.06.2025 HIMANSHU KUMR BHOL |GENERAL Order Dtd. 2025-06-23

2077/2025

CRLMC-

15/2025 (25.06.2025 MANOJ KUMAR PANI  |GENERAL Order Dtd. 2025-06-23

1603/2025




WP (C) -

56/2025(25.06.2025 15 17 |A. K. MOHANTY GENERAL Order Dtd. 2025-05-09
57/2025 25.06.2025  |NoRT R R CHHOTRAY GENERAL
’ e 160/2008
N WP (C) - WRIT
58/2025125.06.2025 18215/2012 S MISHRA GENERAL BRANCH-
11/2025 25.06.2025 |0JCT J SAHOO GENERAL
L 4037/2002
13/2025 125.06.2025 "2 ()~ K K MOHANTA GENERAL
-06. 2815/2005
SA- SECOND
16/2025125.06.2025 268/1999 B R SENAPATI GENERAL APPEAL
CRLMC- CRIMINA
18/2025125.06.2025 2982/2021 R K BARIK GENERAL MISC
WP (C) -
33/2025125.06.2025 4061/2011 B K SWAIN GENERAL
WP (C) = WRIT
35/2025125.06.2025 37399/2023 M NAYAK GENERAL BRANCH-
WP (C) = WRIT
37/2025125.06.2025 16012/2019 B K PARDHT GENERAL BRANCH-
WP (C) - WRIT
0/2025(25.06.2025  [15,5)°  lc & pasH GENERAL RANCH
WEC (OA) -
)2/2025125.06.2025 2798/2018 A K PANDA GENERAL OA Bran
SA- SECOND
)4/2025125.06.2025 294/1998 L. DASH GENERAL APPEAL
)5/2025125.06.2025 0JC- R C MALLICK GENERAL
-v6. 913/1987
WRIT
WP (C) - BRANCH
)6/2025125.06.2025 212/2020 P K MISHRA GENERAL (DIVIST
BENCH)
)7/2025 [25.06.2025  |29¢7 R C MALLICK GENERAL
<06 914/1987
)8/2025 [25.06.2025  |29C R C MALLICK GENERAL
-06. 912/1987
WA- WRIT
0/2025(25.06.2025  "°0 s K SAHU GENERAL e eEAL
WRIT
WP (C) — BRANCH
12/2025[25.06.2025 [0 (C)7 . a samoo GENERAL sy
BENCH-1
0Jc-—
)4/2025125.06.2025 TUSHAR GENERAL

446/1995




CRLA- CRIMINA
)6/20251(25.06.2025 758/2017 K DAS GENERAL APDEAL
WP (C) - WRIT
8/2025|25.06.2025 | cg7c 000, (P R NAYAK GENERAL R ANCH-
. MISC.
10/2025125.06.2025 N K ROUT GENERAL APPEAL
571/2020
SEC.
12/2025 25.06.2025  |29¢” C K DASH GENERAL
-06. 5164/1992
ABLAPL-
15/2025(25.06.2025 |00 0 |CHANDRAKANTA GENERAL BAIL-2
17/2025 125.06.2025 |"E{C)~ S K BHANJADEO GENERAL
-06. 5726/2012
20/2025125.06.2025 0JC- P K PARIDA GENERAL
‘ -06. 3565/1994
7/2025 125.06.2025  |PBLAPLT louBHAM KUMAR DAS  |GENERAL Order Dtd. 2025-06-19
6640/2025
WP (C) - WRIT
)
23/2025125.06.2025 16390/2025 A K BISWAL GENERAL BRANCH-
WP (C) -
)
04 /2025125.06.2025 16770/2025 P K SWAIN GENERAL
WP (C) -
)
5/2025 25.06.2025 1o 00)- o K K SAHOO GENERAL
WP (C) - WRIT
)
07/2025125.06.2025 16747/2025 C RANA GENERAL BRANCH-
ABLAPL-
30/2025125.06.2025 6997/2025 D SETHI GENERAL
ABLAPL-
32/2025125.06.2025 7125/2025 K BEHERA GENERAL
CRLREV-
33/2025 25.06.2025 S0 P00 A suREL GENERAL
CONTC- |
36/2025125.06.2025 313/2025 M NAIK GENERAL CONTEMP
CONTC-
38/2025125.06.2025 1896/2025 R K MAHARHOI GENERAL
CONTC-
39/2025125.06.2025 1895/2025 R K MAHARHOI GENERAL
MATA-
10/2025125.06.2025 82/2025 P K MISHRA GENERAL
11/2025 (25.06.2025  |"AT B K SWAIN GENERAL
-06. 133/2025
30/2025 [25.06.2025  [PPLAPL= e g GENERAL Order Dtd. 2025-06-23

7024/2025




ABLAPL-

31/2025(25.06.2025 (70000 |s pas GENERAL Order Dtd. 2025-06-23
WP (C) — PetitionAnnexure, Entire
32/2025125.06.2025 25167/2014 S K SAMAL GENERAL Order,
WP (C) - WRIT
13/2025|25.06.2025  |J ool |JADUNATH PRADHAN  |GENERAL Order Dtd. 2025-06-24 || oo
53/2025 25.06.2025 | CONTC~ M/S KIRTAN DANG GENERAL Order Dtd. 2025-06-23
’ V0 1851/2025 € .
X ABLAPL-
57/2025125.06.2025 MANOJ KUMAR PANI GENERAL Order Dtd. 2025-06-23 BAIL-2
6534/2025
, ABLAPL-  |PRASANTA KUMAR
53/202525.06.2025 (oo o GENERAL Order Dtd. 2025-06-23
i, BLAPL-
4/2025125.06.2025 AMLAN SHAKTI PAUL GENERAL Order Dtd. 2025-06-19 BAIL-2
5574/2025
i, ABLAPL-
35/2025125.06.2025 JIBAN JYOTI PRADHAN GENERAL Order Dtd. 2025-06-23
5860/2025
14/2025 25.06.2025 | CONTC~ A. K. PARIDA GENERAL Order Dtd. 2025-06-20
836/2025
TRP (C) -
16/2025125.06.2025 265/2024 JYOTI RANJAN NAYAK |GENERAL Order Dtd. 2025-06-23
TRP (C) -
17/2025125.06.2025 115/2025 JYOTI RANJAN NAYAK |GENERAL Order Dtd. 2025-06-23
ABLAPL-
18/2025125.06.2025 7003/2025 JYOTI RANJAN NAYAK |GENERAL Order Dtd. 2025-06-23 BAIL-1
WP (C) - WRIT
11/2025(25.06.2025 10 <)7 U CHHOTARAY GENERAL RANCH

NIC



